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on the Table of the House. [Placed in 
lib7'llrll. See No. LT-1404!l671. 

(b) The Committee held the first 
round of its meetings at Gauhati on 
28th July, 1967, and at Shillong on 29th 
and 30th July, IIIA7. 

(c) 31st August, 1967. 
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Attack on Russian professor &lid bls 
wife at Jamsbedpur 

8447. Shri Shiv Chandlka Prasad: 
Shrl Valmikl Choudhary: 
Shri Atam Das: 
Shri Kameshwar Singh: 

Will the Minister of Home Affairs be 
pleased to state: 

(a) whether it is a fact that on the 
lOth July, 1967 ten or twelve criminals 
attacked a Russian Professor and his 
wife at Jamshedpur and robbed them; 
and 

(b) if so, the action Government have 
taken in the matter and with what re-
sult? 

The Minister of State In the MlnIstr,. 
of Home Aft'airs (Shri Vld,.a Cham 
Shukla): (a) Ten to twelve criminals 
assaulted a Russian Professor and his 
wife in his residence at Jamshedpur on 
the night of 8/9 July, 1967. It Is also 
reported that a few steel boxes were 
removed from the Professor's residence 
and later abandoned In an open field 
near the house. 

(b) A criminal case under Seetion 
3911 IPC was rectstered BDd Snve.t!p-
tiona were taken up UDder the direct 
sgperVislon of senior oJ!cers. So tar 
eipt perBtIDI have been arrIIted. 
Special .ecurltT arr8JlllllleDti have 
also been made. 




